SCHEDULE!
FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations,
2017)

Far the Attention of the Stakeholders of Glohal Wireless Application Services Private Limited
{in Liquidation)

1. Name of corperate person Global Wireless Application Services
Private Limited

2. Date of incorporation of corporate person 23/06/2010
3. Authority under which corporate persen is Reglstrar of Companies, Mumbai under
incorporated/ registered the Indian Companies Act, 1956.
4. Corporate ldentity Number / birited-Liability U64204MH2010PTC 204720
idantity Mumbearof corporate person
5. Address of the ragistered office and principal Unit 608, 6th floor, The Capital Buiiding,
office (if any) of corporate person Plot No C-70 G Block, Bandra Kurla
Complex, Bandra East Mumbai, Mumbai -
400051
6. Liguidation commencement date of corporate 26th February 2020 -
person
7. Name, Address, Email Address, Telephone Name: Subramanian Dorairajan
Number and the Registration number of the
Liquidator Registration No.: IBBYIPA-001/IP-

P00399/2017-1810717

Address: T1-A301, Mahindra Lifespaces
Windchimes, Bannerghatta Main Road,
Arekere, Bengaluru - 56007¢€

Email ID: dsubramanian@hotmail.com
Phone No.: +31 9811210843

B. Last date for submission of claims 27" March 2020

Notice is hereby given that Global Wireless Application Services Private Limited has commenced voluntary
tiquidation on 26" February 2020.

The stakeholders of Global Wireless Application Services Private Limited are hareby called upon to submit a
proof of their claims, on or before 27" March, 2020, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. Alk other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shalt attract penalties.
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CA. Subramanian Dorairajan
Date: 26/02/2020 Liquidator for Global Wireless Application Services Private Limited
Place: Mumbai : Registration Number: 1BBI/IPA-001/IP-PO0399/2017-18/10717
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